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veek.This is a jnsiun rntter. Shri D. 

Dh1agarnnt is not w11, Shri D.N.Njshra 
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91 .9.3.97 I-bard Shri D.P.Dhalasamant, learr 

counl for the petitioner and Shri R.C. 

Rath, learned Addl.Standing Counl for 

Respondents. It is submitted by learned 

counl for the retitioner that he does 

not want to pursue the petition any 

furtler. Under the circumstances the  

pplication is dispod of as being 

withdrawn. 	
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